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The Registrar

National Green Tribunal
Principal Bench

New Delhi.

E-mail : ngt.filing@gmail.com

Sub.-Compliance to the direction issued on 03.05.2019 by Hon'ble
National Green Tribunal in O.A. No. 296/2019 Rajeshwar
Mishra Vs. State of Uttar Pradesh.

Sir,
With reference to the subject mentioned above kindly find enclosed

herewith the compliance report to the direction issued on 03.05.2019 by
Hon'ble National Green Tribunal in O.A. No. 296/2019 Rajeshwar Mishra

Vs. State of Uttar Pradesh.

Encl. : As above.
Yours faithfully

Vi 1}[9&01*

CﬂfRE gional Officer

Copy to
1. Member Secretary, UJ.P. Pollution Control Board, Lucknow for information.
2. Shri Pradeep Mishra, Advocate, Hon'ble Supreme Court/NGT, New Delhi for

perusal and necessary action.
3. Chief Law Officer, U.P. Pollution Control Board, Lucknow for information.
4. Chief Environmental Officer (Cirele-3), U.P. Pollution Control Board,
Lucknow for information.,

Regi onal'Officer
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Inspection report in compliance with the Hon'ble NGT Principal Bench

order dated 03.05.2019 in O.A. No. 296/2019 in_the matter of

Rajeshwar Mishra Vs. State of Uttar Pradesh.

In reference to the order dated 03.05.2019 in O.A. No. 296/2019 in the
matter of Rajeshwar Mishra Vs. State of Uttar Pradesh following direction have
been issued :-

Allegation in this letter, which has been treated as an application, is that
pet coke which is banned is being used as fuel by refractories and ceramic
industries at Muzafarnagar, Ghaziabad, Saharanpur, Aligarh and Meerut. The
industries named are PDR Refractories Aligarh, Vardhman Refractories
Muzafarnagar, Shree Paras Nath Refractory Pvt. Ltd. Muzafnagar, Deepak
Ceremic and Allied Products Pvt. Ltd, Muzarfarnagar and Radhey Refractories
Muzafarnagar.

Let the Uttar Pradesh Pollution Control Board (UPPCB) look into the matter
and take appropriate action in accordance with law and furnish a factual and
“action taken report to this Tribunal within two months from the date of receipt
of copy of this order by e-mail at ngt.filing@gmail.com.

In compliance of the above order, inspection of refractory industries of
district Muzaffarnagar namely M/s. Vardhman Refractories Muzaffarnagar, Shree

Paras Nath Refractory Pvt. Ltd. Muzaffarnagar, Deepak Ceramic and Allied
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Products Pvt. Ltd. Muzaffarnagar and Radhey Refractories Muzaffarnagar have

been done.

M/s. Vardhman Ceramics & Refractories, Muzaffarnagar

Inspection of industry was done on 05.07.2019. At the time of inspection
industry was found operational. The unit is involved in manufacturing of
refractories items by using Fire Clay, China Clay and raw water etc. as raw material.
In the heating process industry is using Fuel Oil as fuel for Tunnel Furnace. Industry
was not found using the banned fuel like Pet Coke or Furnace Oil during
inspection. Storage of these banned fuels was also not found in the premises of
industry.
Shree Paras Nath Refractory Pvt. Ltd. Muzaffarnagar

Inspection of industry was done on 05.07.2019. At the time of inspection
industry was found operational. The unit is involved in manufacturing of
refractories items by using Fire Clay, China Clay and raw water etc. as raw material.
In the heating process industry is using Fuel Oil as fuel for Tunnel Furnace. Industry
was not found using the banned fuel like Pet Coke or Furnace Oil during
;nspectiﬂn. Storage of these banned fuels was also not found in the premises of
industry.

Deepak Ceramics and Allied Products Pvt. Ltd, Muzaffarnagar

Inspection of industry was done on 05.07.2019. At the time of inspection
industry found operational. The unit is involved in manufacturing of refractories

items by using Fire Clay, China Clay and raw water etc. as raw material. In the
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heating process industry is using Fuel Oil as fuel for Tunnel Furnace. Industry was
not found using the banned fuel like Pet Coke or Furnace Oil during inspection.
Storage of these banned fuels was also not found in the premises of industry.

Radhey Castings Pvt. Ltd., Muzaffarnagar

Inspection of industry was done on 05.07.2019. At the time of inspection
industry was found non-operational. The unit is involved in manufacturing of
refractories items by using Fire Clay, China Clay and raw water etc. as raw material.
Storage of banned fuels like Pet Coke or Furnace Oil was not found in the premises
of industry during inspection. The industry's representative informed that the
industry is permanently closed. At the time of inspection, the dismantling of the
unit was found in progress.

The above inspection report is being forwarded for perusal.

R

(Vipul Kumar) (Dr. D.C. Pandey)
Junior Engineer Asstt. Sci. Officer
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